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181 P Ceftt Electri6Cadon HhMchal 
Pradesh 

3529. P OF. NARAIN CHAND 
ARASHAR: Will the Mini ter of 

E ERGY be pleased to state: 

(a) whether any districts /blocks have 
been identified for 100 per cent electrifica-
tion by the R.1E.C. in the State of Hima-
chal Prade h; · 

b) if so. the names thereof and the 
likely date ·by which these targets would 
be achieved a al o the present percenrage 
electrification of (i) villa. e (ii) households 
in these district /blocks alongwit.b the 
likely expenditure for each area; and 

(c) whether the chemes for 100 per cent 
electrification in respect of all these dis-
trict /bloc , have been sanctioned by R.E. 
Corporation? 

THE MINISTER OF STATE IN THE 
MI lSTRY OF ENERGY (SHRr VIK-
RA 1 MAH JAN): (a) to (c). The infor-
mation i being col1ected •and will be laid 
on the Table of the House. 

Transportation of Coal 

3530. SHRI MOHANLAL PATEL: 
Will the Minister of ENERGY be pleas-
ed to state: 

(a) what are the mode of transporta-
tion of coal used in India; 

(b) whether any study ha~ been made 
to transport coal by pipelines a is done 
in some European countries; and 

( c) if o, . the detail in this regard? 

THE MINISTER OF STATE IN TIIE 
MINISTRY OF ENERGY (SHRI GAR· 
GI SHANKAR MISHRA): (a) The 
following modes of transportation of coal 
are currently used in India: 

1. Rail 

2. Road 

3. ltopeway 

4. eJt Conveyor; 

S. Ships. 

(b) and ( c). Government ha constitut-
ed a Working Group to examine the eco-
nomi of tran portation of coal through 
slurry pipelines. This Working Group bas 
assigned the work relating to preparation 
of Feasibility Report to Ml . Engineers 

dia Ud. Th Feasibility R,eport ha.s 
been accordingly prepar d by M/s. Engine-
er India, a.nd ubmitted for con · der hon 
to the Working Group. 

Oil production plan b 0. .G. • 

3531. SHRI 0 L PATEL: 
Will the inister of E ERG b pie d 
to ~tate: 

(a) the salient features of t e 10 
per pecti e for oil production that i re-
ported to have been formulated by th . 
0 OC; 

(b) whether any changes have been 
made by the 0 GC in its exploratioo 
programme in the country; 

(c) if so the det ii thereof; and 

( d) the step being ta en to obtain the 
required additiQnal drillin rjg and beli 
rigs for th purpose? 

THE MINISTE 0 STATE N THE 
MINISTRY OF ENERGY (SHRI DAL· 
IUR GH): (a) a.nd (b). The ONGC 
has formulated a conceptual plan frame 
for accelerated exploration and exploita· 
tion of hydrocarbons for 1980--90. This 
cooceptual plan frame env~ages a total 
outlay of Rs. 28995 crores. The matter 
is under examination and details have not 
been finalised, consequently, the question 
of implementation does not arise at this 
I stage. 

(c) and. (d). In view of ~ reply to 
part (a) and (b) Above, does not arise .at 
this stage. 




